173 Papers Laid
COMPANY AFFAIRS iSHRI RAN-
GARAJAN KUMARAMANGA-
LAM}: On behalf of Shri K. Vijaya
Bhaskara Reddy. | beg to lay on the
Fable an explunatory statement (Hin-
di and English versions) piving  rea-
sons for immediaie legislation by the
Represcentition of the People (Amend-
menty Ordinance, 1991,

WPiaced in Libyary, See No. LT-65 Vi

Review on the Wocking and Annual

Report of National Piojecis Construc-

tion Corporation Linited for 1939-90,
el

THE MINISTER OIF STATE OF
THE MINISTRY OF COMNMUNI-
CATIONS (SHRI RAJESH PiLOT):
On behall of Shri V., C. Shukla, |

beg io luy on the Table

(I A ocony each ol the following
papeis  (Hindi  and  Faglish
veisions) under sub-section (I
of soction AI9A of the Come
panics Act. 1956

(i) Review by the Govera-
ment on the workinz  of
the Natienal  Projects
Constraction  Ceycoration
Limifed for the vear 1989-
0,

it Annual Report ci the Na-
tional Projects  Construce-
tion Corporaiion  1imitzd
for the veur 1989-90 along
with Audited Acceounts and
comments of the Comp-
troller and Audiior - Ge
neral thereon.

(2) A statement (Hindi and  Eng-
iish versions)  showing  rea-
sons for deley in laying  the
papers mentioned ut (1) above.

Piwced i Library. See No. LT-66 91!

Notifications vnder Indian Post Ofice
Act, 1898 aud Iudian Telegraph Act,
1885 elc.

UHE MINISTER OF STATE OF
i HE NINISTRY  OF COMMUNI-

ASADHA 27, 1913 (S.1KA)

Pupers Laid 174
CATIONS (SHRI RAJESH FP11.OT):
I beg to lay on the Table

(1) A copy of the Indian Post
Cliice {First Amendiment)
Rules, 1991 Hindi and English
versions) oublished in Notifica-
tion No. G.S.R. 3tE) in Garzette
of India dated the Ist January.
1991 issued under section 74
u! the Indian Post Office Act.
I 8YR.

JPlceed in Library, See No, LT-67 .91

(23 A copy eaeh of the following
Notifications  (Hindi and Eng-
lish versions) under sub-section
(51 ol section 7 ol the indian
Pelegraph Act. I1885: -

‘) The Indian Lelesraph
(Fourth Amendment)
Rules. 1990 puoblishad in
Nouficaton No, GS.R.
9853(E) in Guazetic of In-
dia dated the  2¢th De-
cember. 1990 together with
corvigendum  theizio  pub-
lished in Notilication  No.
GS.R. 23T E) cdated  the
25th April. 1991,

(ny The  Indiun I ciegraph
tFirst Amendment) Rules.
1991 published in Noti-

cation No. GSR. 74 in
Gazette of India  duted
the 2nd February. 1991.
(iii} GSR 251:E) published in
Gurette of India dated
the 2nd May. 1991 con-
taining corrigendum to the

Notification No. GS.R.
933(E) published in  Ga-
zette of Imdia dawed  the

Jrd DRecember, 1990,

(3 .\ statement (Hindi and  Eng-
lish wversions) showing reasons
for delay in laying the pa-
pers meationed  at (i) of (2)
above.

Piaced in [ibrary. See No, 11-68: 91



